
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 21.10.2024  

SL. 

No. 

Name of 

Applicant 
C.A.No. 

Date of 

Application 
Case No. 

Court 

Fee 

Notified 

amount  

to be paid 

Type 
Reject 

Status   

1 B SWAIN 88300/2024 21.10.2024 OJC/1124/1975 7 
153.00,3*153 

FROM DMS 
U 

   

2 
BALARAM 

SINGH 
88316/2024 21.10.2024 WP(C)/11144/2024 7 

30.00,3*30 

SENT TO 

XEROX  

U 
   

3 
BALARAM 

SINGH 
88317/2024 21.10.2024 WP(C)/11144/2024 7 

18.00,3*18 

SENT TO 

XEROX 

U 
   

4 
SRINIBASH 

MOHANTY 
88324/2024 21.10.2024 CRLMC/2605/2024 7 

 
U 

   

5 
SRINIBASH 

MOHANTY 
88326/2024 21.10.2024 BLAPL/7745/2024 7 

 
U 

   

6 
SRINIBASH 

MOHANTY 
88327/2024 21.10.2024 CRLMC/2609/2024 7 

 
U 

   

7 KK NATH 88329/2024 21.10.2024 WP(C)/16046/2024 10 
 

C 
   

8 PK PARIDA 88333/2024 21.10.2024 WP(C)/20381/2024 10 
 

C 
   

9 KC SWAIN 88334/2024 21.10.2024 WP(C)/20292/2024 10 
 

C 
   

10 S DASH 88335/2024 21.10.2024 WP(C)/20292/2024 10 
 

C 
   

11 KC SWAIN 88336/2024 21.10.2024 WP(C)/20296/2024 10 
 

C 
   

12 S DASH 88337/2024 21.10.2024 WP(C)/20296/2024 10 
 

C 
   

13 M BEHERA 88347/2024 21.10.2024 ABLAPL/896/2022 10 
 

C 
   

14 M BEHERA 88349/2024 21.10.2024 ABLAPL/890/2022 10 
 

C 
   

15 RK ROUT 88350/2024 21.10.2024 ABLAPL/1986/2024 10 
 

C 
   

16 
S. K. 

NAYAK 
88354/2024 21.10.2024 BLAPL/9430/2024 7 

46.00, 3*46 

DOWN LOAD 
U 

   

17 M DAS 88358/2024 21.10.2024 ABLAPL/10908/2024 10 
 

C 
   

18 
L. 

PATTNAIK 
88360/2024 21.10.2024 MSA/8/2011 7 

 
U 

   

19 
K. C. 

SWAIN 
88362/2024 21.10.2024 WP(C)/25427/2024 10 

 
C 

   

20 RN PANDA 88363/2024 21.10.2024 CRLMA/126/2020 7 
 

U 
   

21 S BISWAL 88365/2024 21.10.2024 ABLAPL/10235/2024 7 
 

U 
   

22 
M R 

BADAJENA 
88366/2024 21.10.2024 OJC/6721/1999 7 

 
U 

   

23 M R 88367/2024 21.10.2024 WP(C)/8797/2004 7 
 

U 
   

24 S DAS 88368/2024 21.10.2024 WP(C)/41723/2023 7 
 

U 
   

25 L SAHOO 88369/2024 21.10.2024 WP(C)/22580/2022 7 
 

U 
   



26 P K MISHRA 88370/2024 21.10.2024 RSA/302/2024 7 
 

U 
   

27 L D SAHOO 88371/2024 21.10.2024 WP(C)/15005/2024 7 
 

U 
   

28 D SAMAL 88372/2024 21.10.2024 MACA/550/2007 7 
 

U 
   

29 D SAMAL 88374/2024 21.10.2024 MACA/1042/2006 7 
 

U 
   

30 M BEHERA 88376/2024 21.10.2024 WA/153/2020 7 
 

U 
   

31 
SAYANTAN 

PANDA 
88377/2024 21.10.2024 WP(C)/39424/2023 7 

 
U 

   

32 B.K.BALA 88378/2024 21.10.2024 WP(C)/5486/2024 7 

5.00,3*5 

SENT TO 

XEROX 

B.H.PRADIP 

U 
   

33 B BEHERA 88379/2024 21.10.2024 CONTC/5493/2022 10 
 

C 
   

34 B.K.BALA 88381/2024 21.10.2024 WP(C)/5486/2024 10 

5.00,3*5 

SENT TO 

XEROX 

B.H.PRADIP 

U 
   

35 PK MOHANTY 88382/2024 21.10.2024 CONTC/2070/2023 10 
 

C 
   

36 J R DAS 88383/2024 21.10.2024 BLAPL/22268/2013 7 
 

U 
   

37 B.K.BALA 88384/2024 21.10.2024 WP(C)/5486/2024 10 

5.00,3*5 

SENT TO 

XEROX 

B.H.PRADIP 

U 
   

38 AB MALLICK 88385/2024 21.10.2024 CONTC/1063/2023 10 
 

C 
   

39 B.K.BALA 88386/2024 21.10.2024 WP(C)/5486/2024 7 

5.00,3*5 

SENT TO 

XEROX 

B.H.PRADIP 

U 
   

40 P K BEHERA 88388/2024 21.10.2024 RSA/87/2021 7 
 

U 
   

41 SB UDGATA 88391/2024 21.10.2024 CONTC/1172/2020 10 
 

C 
   

42 
MAHESHWAR 

JENA 
88392/2024 21.10.2024 CONTC/4217/2024 10 

 
C 

   

43 AK SWAIN 88395/2024 21.10.2024 CONTC/2913/2023 10 
 

C 
   

44 J R DAS 88400/2024 21.10.2024 BLAPL/21920/2013 7 
 

U 
   

45 A K DAS 88402/2024 21.10.2024 FAO/47/2024 10 
 

C 
   

46 
S K 

KALIMUDDIN 
88403/2024 21.10.2024 CMAPL/215/2007 7 

 
U 

   

47 U. KUMI 88406/2024 21.10.2024 WP(C)/21170/2024 10 
 

C 
   

48 R P BHAGAT 88408/2024 21.10.2024 RSA/114/2009 7 
 

U 
   

49 G C JENA 88410/2024 21.10.2024 WP(C)/17003/2024 7 
 

U 
   

50 M R BARIK 88413/2024 21.10.2024 CRLREV/272/2022 7 
 

U 
   

51 M BARAL 88415/2024 21.10.2024 WP(C)/663/2013 7 
 

U 
   

52 A SUNDARAY 88418/2024 21.10.2024 MATA/215/2024 7 
 

U 
   

53 J K PANDA 88419/2024 21.10.2024 SA/266/1992 7 
 

U 
   

54 A K BISWAL 88421/2024 21.10.2024 WP(C)/2334/2021 7 
 

U 
   

55 T BAG 88422/2024 21.10.2024 WP(C)/24502/2014 7 
 

U 
   

56 S DAS 88423/2024 21.10.2024 WP(C)/7366/2011 7 
 

U 
   

57 
KRUSHNA 

CH. PATRA 
88446/2024 21.10.2024 WA/158/2014 7 

 
U 

   



58 
R. K. 

BARIK 
88447/2024 21.10.2024 ABLAPL/11498/2024 10 

 
C 

   

59 
R. K. 

BARIK 
88448/2024 21.10.2024 ABLAPL/11507/2024 10 

 
C 

   

60 
G. K. 

SUNDARAY 
88450/2024 21.10.2024 WP(C)/25769/2024 10 

 
C 

   

61 M. SAHOO 88452/2024 21.10.2024 WP(C)/25983/2024 10 
 

C 
   

62 
P. L. 

MISHRA 
88453/2024 21.10.2024 WP(C)/25769/2024 10 

 
C 

   

63 
PRADIPTA 

BEURA 
88457/2024 21.10.2024 ABLAPL/9910/2024 10 

 
C 

   

64 N. SAHOO 88466/2024 21.10.2024 BLAPL/2114/2024 10 
 

C 
   

    
Total  532 

     

N I C 

 


